Food Safety and Standards Authority of India

 Brief Agenda for the second meeting of the Food Safety and Standards Authority of India to be held on 8th May 2009 

	Item No
	Subject
	Brief of Agenda Item

	1.
	Oath by new Members
	To administer and subscribe to an oath of office and secrecy in terms of Section 7 (3) of the Food Safety and Standards Act, 2006 and Rule 16 of the Food Safety and Standards Authority of India (salaries, allowances and other conditions of service of Chairperson and Members) Rules, 2008 before the Chairperson of the Authority.

	2.
	To note appointment of Chief Executive Officer (CEO)
	To take note of appointment of Shri.V.N. Gaur, IAS (NL: 78) as Chief Executive Officer (CEO) of the Food Safety and Standards Authority of India in terms of Section 9 (1) of the Food Safety and Standards Act, 2006.

	3.
	To note disclosure of interest by Members
	To make an “Annual Declaration of Interest” and “Specific Declaration of Interest” by the Chief Executive Officer and the Members of the Food Authority, who are taking their office in the Food Authority first time as Members in relation to items on the agenda of the meeting in terms of Section 16 (4) (b) of the Food Safety and Standards Act, 2006.

	4.
	Confirmation of the Minutes of the last meeting held on 19th December, 2008 and Action Taken Report
	To confirm the Minutes of the last Meeting of the Food Authority held on 19th December, 2009 & to present the Action Taken Report in respect of the minutes of the last meeting of the Food Authority held on 19th December, 2008.

	5.
	Report by CEO
	CEO’s Report 

	6.
	To approve the Annual Report and Expenditure Statement of the Authority for the year 2008 - 2009
	 To present the Annual Report for the year 2008 – 09 & to consider         and approve the Expenditure Statement of the Food Safety and Standards Authority of India for 2008 – 09.

	7.
	To adopt Action plan for the year 2009 - 10
	To adopt Action plan for the year 2009 - 10

	8.
	Approval of Rules and Regulations for the employees of FSSAI
	To approve the Rules and Regulations for the employees of FSSAI

	9.
	Approval of Constitution of the Scientific Committee / Scientific Panels / Central Advisory Committee.
	1. To consider and approve establishment of Central Advisory Committee of the Food Safety and Standards Authority of India in terms of Section 11 of the Food Safety and Standards Act, 2006.  

2. To consider and approve the constitution of Scientific Committee of the Food Safety and Standards Authority of India in terms of Section 14 of the Food Safety and Standards Act, 2006.

3. To consider and approve establishment of Scientific Panels of the Food Safety and Standards Authority of India in terms of Section 13 of the Food Safety and Standards Act, 2006.  

4. Approval of Rules of Procedure of transaction of business of the Food Authority, Procedure for Regulations Governing Operations of the Central Advisory Committee (CAC) and Procedure for Establishment and Operations of the Scientific Committee and Scientific Panels

	10.
	Presentation on Food Safety in the Milk Sector
	Presentation by Dr. N.N. Varshney, Director (NDDB) and Member of Food Authority,   on Food Safety in the Milk.

	11.
	To approve the Guidelines for the Scheme for undertaking Research & Development for Food Quality and Safety.
	To consider and approve the Guidelines for the Scheme for undertaking Research & Development for Food Quality and Safety.

	12.
	To approve the proposal for creation of posts as per the Structure of FSSAI 
	The Structure of FSSAI was already approved in the last meeting of the Authority. Subsequently after obtaining feedback from various Divisions the number of posts have been revised accordingly. The revised number of posts are submitted for approval of the Authority.

	13.
	Any other item with the approval of the Chairperson.
	Any other item that will be taken up in the Meeting with the approval of the Chairperson of the Authority.
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